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SHRI D. N. PATODIA: He has
denied it only when the matier was brought
to the notice of the House.

MR. SPEAKER : He has contradict-
ed it here. Why he did not do it earlier is
the point.

DR. V. K. R. V. RAO : [ can answer
that. | was out of station. 1 came only
last night from a tour of Muchlipatam,
Vijayuwada and other places.

MR. SPEAKER : He saw it last
night.

So, you saw it only last night,

DR. V. K. R. V. RAO: I saw it only
last night, and I could deny it only today.

13.10 brs.

The Lok Sabha adjourned for Lunch till
Fourteen of the Clock.

The Lok Subha reassembled afrer Lurch
at Eight Minutes past Fourtven of the Clo k.

[Mr. Deputy-Spenker in the Chuir]

STATE AGRICULTURAL CREDIT
CORPORATIONS BILL- Comd.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIK. C.

PANT) :  Sir, 1 beg to move :
“That the Bill, as amended, be
passed.™

If you will permit me, I just have one
small point that | wanted 1o mention.
Yesterday. while accepling amendment No.
172 by Shri K, Narayana Rao, 1 had men-
tioned a little alteration and sought the
permission of the House 1o make that
alteration, that this amendment should
cume after the world **Fails to subscribe.”
It is just shifiing a few words back. It
makes it more meaningful, but that seems
to have escaped the atiention of the Lok
Sabha Secretariat. 1 hope you will agree
to this change being made.

MR. DEPUTY-SPEAKER : It is just
a drafiing change. It is not a material
change. 1 hope the House accepls i,

Credit Corps. Bill 230

SOME HON. MEMBERS : Yes.

MR. DEPUTY SPEAKER : Yesterday,
I said I would just permit half an hour’s
discussion. The Minister of will just take
10 minutes for his reply.
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MR. DEPUTY-SPEAKER : Now, the
question is @

“That the Bill, as amended be
passed.”™

The motion was adopted

14.40 brs.

MOTION RE FINAL REPORT OF
ROAD TRANSPORT TAXA-
TION ENQUIRY COM-
MITTEE—Comd.

MR. DEPUTY.-SPEAKER : We shall
now take up further consideration of the
Final Report of the Road Transport Taxa-
tion Enquiry Committee. The time at our
disposal is 1 hour and 20 minutes. I do
not like that this be discussed in instal-
ments. The House would like 10 hear the
hon. Mipister. 1| would request the
hon. Members to confine their remarks to
10 minutes each. Shri Goel 1o continue

his speech. You have already taken 10
mioutes. Please conclude in a few
minutes.

SHR1 SHRI CHAND GOYAL (Chandi-
garh) :  Mr. Deputy-Speaker, Sir, 1 narrat-
ed yesterday that the transport industry is
in the doldrums. It has not got a fair
deal at the hands of the Government. It is
good that the hon. Minister is present
today. We missed him very much yester-
day. He himself is of the opinion that, at
present, the industry is faced with several
difficulties. 1 would not read from his
speech where he has admitted all this.
He has admitted that the industry
is  suffering from  heavy taxation.
I wonld like to make an appeal to him that,
if he really feels that the industry is suffer-
Ing from heavy taxation, that it will be
good to make & beginning with the redoce
tion of exclse duties on fuel, tyres and
tubse and vebicles so that this bwrdem may
bo reduced to some extent.



